1427 Written Answers [ RAJYA SABHA ] to Questions 142&

f [DEMANDS MADE BY THE WORKERS OF (i) have been rejected,

HEAVY ELECTRICALS LIMITED, BHOPAL
(i1) are still under consideration,, and

*199. SHRI V. M. CHORDIA: Will the (iii) have been accepted; and
Minister of STEEL AND HEAVY INDUSTRIES be

pleased to state: (c) by when the decision is likely to be taken
on the demands which are under
consideration?]

(a) the demands made by the workers of

the Heavy Electricals Limited, Bhopal, :

during the years 1959-60, 1960-61 and TENW q@1 AR T R (s
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(b) how many of these demands—
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STATEMENT
(a) and (b}
Mo, of No. of No. of No, of
Year demands demands demands demands
received accepted rejected under consi-
from the deration
workers
1959-60 . . . . 3 2 Nil I
1960-61 . . . 13 19 14 Nil
1961-62 . . - . 92 24 o 26. 42

(¢) Of the demands under considera- the Court iz awaited. The other de-
tion 13 have been referred by the State mands are under consideration of the
Government to the Industrial Court atmanagement and I hope decisions on
Indore for arbitration. The award of these would be taken soon.]
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